
Ic Date: 5.4 • 1989. 

Neither the applicant F"-g- arros~n 
nor his Advocate is present, as 

-) 	 they were not expected to 
- 	* t-ij) 	. 	 remain present. Mr. Ajay 

I 	 Tiwari, Senior Clerk, from 
a 	 D.R.M.'S Office, Central Railway: 

cJ cnJ 	 Nagpur is present on behalf of 
the respondents. He prays to 

7 	 .. 	

grant some time for filing the 
reply. 

Adjourned to 20th June 
1989 for reply and further 
directions.. 
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Date: 20.6.1989 

V\ (2 	S 
None present for the 

Cr- c' G7 	 applicant. Mr. Ajay Tiwari, Sr. 
Clerk, D.R.M., Central Railway, 
Nagpur is present on behalf of 

Ø 	

•' 	
. 	 the respondents. He has filed 

the reply on behalf of respondents 
Nos. I to 3, and has undertaken 
to serve a copy on the applicant 
and file a proof ofprvice. 
Respondent No. 4 hasjiled his 
reply although he has been served.F 
Thus the matter is ready for 
hearing. Place on Sine-die list. 

Mr. Tiwari says that at the 
time of fixing the date of hearing 
notice may be issued to 
respondent No. 3. 

Notice may also be issued 
to the applicant. 

-. 	 Th 
Per  aai 
As per direction of the Hon 'ble VicE—
Chairman dated 22,1.93, the matter 
is taken out from Sine-die list. 

,/M(c 	4(f34. 	
Fied for final hearing on 

_kJ Issue notices to the parties as per 
2 	 order dated  

,d4gistrar 



f Per M.S.Deshpaflde, V.C•  

14 993 

There has been no appearance ±' or the 
Lfrom 21-1288  Mr.Ajay Arsi 

for the respondents. 

 issued to the applicant 
on 2 6-93 still he is absent. 

Application dismissed in default 

in default of appearance of the 

appjican •  
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